
.(HIGH couRr oF ASSAM, NAGALAND, pa126pa1alpfilflfficnnr nRnorsn;

From

To,

Sub:-

Ref:-

Sir,

Memo IIo.HC.Vtt4A I 20tt I
Copy to:.

Smti layashree Bora,

Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Biswajit Chakraborty,
District & Sessions ludge,
Nagaon.

Station leave permission.

Your letter No.DJN/6169 dated 06.09.2024

No. Hc.vu-48/2ofl1 q13E lA

tL
Dated Guwahati, the f0 September, 2024.

with reference to the above, I am dirccted to inform you that you have been
granted station leave permission, with the officiar vehicre, at own cost, from theevening ot 07.09,2024 til the morning of 09.09,2024. During your absence, Shri
A.J.Bora, Addl. District & sessions Judge No.1, Nagaon and in his absence, the next senior most
ludicial Officer will remain rn charge of your Court and Office.

Yours faithfully,

SJI.

JT. REGISTRAR (VIGILANCE)

1tz{ te,dated / la- oo)-24

1/t" Project Manager, Gauhati Htgh Court

,!,
]T. REGIST RAR (VIGITA NCE)


